
 CENTRAL ELECTRICITY REGULATORY COMMISSION 
4th Floor, Chanderlok Building, 36, Janpath, New Delhi‐ 110001 

Ph: 23353503     Fax‐23753923 
 
 
 

Ref: Petition No. 148/GT/2011                                                                          
                
  
               Date: 7.1.2013 
   
 
To, 

Dy. Chief Engineer (Tariff), 
Damodar Valley Corporation, 
DVC Towers, VIP Road, 
Kolkatta- 700054, 
West Bengal 
 
Sir, 

Subject: Petition No. 148/GT/2011: Approval of tariff in respect of 
Mejia Thermal Power Station Extn. Unit 5&6 (2x250 MW) in 
consideration with Additional capital expenditure from 24.9.2008 to 
31.3.2009. 
 
Ref: CERC letter Ref: Petition No. 148/GT/2011 dated 29.7.2011 
--------------------------------------------------------------------------------------------------------- 

It is noticed that the additional information sought for by the office 
letter dated 29.7.2011 has not been filed. The copy of the said letter is 
enclosed for reference. In case the same has been filed, the date of filing of 
the additional information along with copies of the documents may be sent 
to this office at the earliest. 

 
In case, the additional information is yet to be filed, the same may be 

filed, with advance copies to the respondent on or before 21.1.2013, along 
with soft copies.  

 
 

Yours sincerely, 

   Sd/- 
                                                                                            (B. Sreekumar) 

 Deputy Chief (Law) 
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